DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-1I

(General information relating to legislative and other matter )

Wednesday, 30 September 2015/ 8 Aashwin, 1937(Shaka)
No. 32

Sub: DETENTION AND RELEASE OF MEMBER

The following message addressed to Hon’ble Speaker, Delhi Vidhan Sabha has been
received from Deputy Commissioner of Police, South West District, New Delhi.

“Sh. Somnath Bharti, MLA, Delhi Vidhan Sabha, has been arrested on 29-09-2015

in case FIR No. 745/15 dated 09-09-2015 registered u/s 307, 313, 498A, 406, 417, 420, 511/34
IPC PS Dwarka North. New Delhi.”

Prasanna Kumar Suryadevara
Secretary
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